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Nuclear-Prowered Bailistic Missile Sub-

marines for Indian Navy

1656. SHRI RAMANAND YADAV:
SHRIMATI AMARIJIT KAUR:

Will the Minister of DEFENCE be plea-
sed to state:

(a) whether Indian Defence strategy
planners consider a sea-based deterrent es-
sential for national security;

(b) whether they have suggested that
the nuclear-powered ballistic missile sub-
marines and attack submarineg should be
added to the Indian Navy;

(c) whether Government are aware that
China and Pakistan have already added
nuclear-powered ballistic missile submar-
ines and attack submarines to their res-
pective Navy; and

(d) if so, whether Government propose
to purchase nuclear. driven ballistic mis-
sile submarines and attack submarines for
Indian Navy?

THE MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN): (a) to (d) The
Governmeng has seen presg reports of the
existence of nuclear ballistic missile sub-
marines in the Chinese Navy, According to
available information, the Pakistan Navy
does not possess this capability at pregent.

Adequate measures are takep from time
to time to safeguard our national security
keeping in view the geo-political situation.
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Investigation of Cases Against Jain
Shuddha Vanaspati

1658. SHRI R. R. MORARKA. Will
the Minister of FINANCE be pleased to
state: !

(a) whether the folowing cases concern-
ing Jain Shuddha Vanaspati and rheir
undertakings have been since investigated;
(a) import of oi] in stainless steel con-
tainers, with a view to smuggling stainless
steel sheets; (2) import of stainless steel
sheet as angles; (3) a fraud concerning
big insurance claim involying sinking of a
ship with valuable cargo; and (4) opening
back-dated letters of credits for import of
edible oil under OGL after the date when
this item was withdrawn from OGL;

(b) if so, what are the findings in each
case; and

(c) what action has been taken or is
proposed to be taken in that regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PATTABHI RAMA RAO). (a) As per
information available, casey  concerning
Jain Shuddha Vanaspati and their under-
taking referred to in (1), (2) and (3) have
been investigated.
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